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feroqor: Hot Srfag=mT AT % TSI, SAETIT, W 2, @2 3, IU-uT (i) § F.47. 6 3648 (), aAiw

6 fawa, 2016 g waTfara g2 off siiv are # fAwaforfea grer geves i 13-

1. 3. §=AT 567 (2), AT 20 weas, 2017;
1.3, "=AT 1595 (3), e 15 w2, 2017;
T, TE=AT 1965 (), faai® 20 5, 2017;
.30, HE&AT 2316 (3), famT 24 SETE, 2017;
.37, TEAT 3068 (3), fawr 14 o=, 2017;
T, "E&AT 3279 (), faaiew 29 fodaw, 2017;
.37, TEAT 4083 (3), fawr 22 fRFaw, 2017;
.77, HEAT 848 (%), faar 19 =T, 2018;
FT.T. HEAT 1516 (3), faAT+ 28 71+, 2018;

. 1.3, HEAT 2426 (3), 2% 13 7, 2018;

. 1.9, TEAT 6207 (3), w12 fRmwaw, 2018;

. 1.3, §=AT 1377 (3), f2i 08 71, 2019;

T3, TEAT 1722 (3), 3=k 08 7S, 2019;

. 1.9, TEAT 2842 (%), AT 06 srrea, 2019;

. 1.3, HEAT 3428 (3), i 18 ffawae, 2019;
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CELE. F0-12012/8/2021-FI0-THRTHTHTETE (WIT
fes1r 02 fAgeT, 2021;

RLE. FU-12012/8/2021-F0-THRUHTHUSATS (WIT
et 08 srFgaw, 2021;

26. F1.H. FU-12012/8/2021-FU-THTHTHTSTE (AT
faeier 27 sFeas, 2021;

27. F1.H. FU-12012/8/2021-FU-THETHTHTSATE (AT
fesis 31 ST=a<T, 2022;

28. F1.H. FU-12012/8/2021-FU-THETHTHTSTE (AT
e 24 7T, 2022;

29. FI.H. FU-12012/8/2021-F[U-THUHTHTSATE (AT
fe=ir 29 =rder, 2022;
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.. 12012/01/2019-FIT(ATT 3, HE 4 3 S THTiora srferg=r), fiw 13 weasy, 2020;
.. 12012/01/2019-FI0(ATT 3, HE 4 3 Siatd G srfareg=mr), fei 23 J=rE, 2020;
.. 12012/01/2019-FU(HTT 3, B 4 ¥ siata wrfora srfdrg=m), R 04 Rewaw, 2020;
.. 12012/01/2019-FIT(ATT 3, FF 4 3 S FHTiora srferg=rr), fiw 12 smat, 2021;
.. 12012/01/2019-FIT(ATT 3, FE 4 3 S FHTiora srfarg=r), fiw 10 weasy, 2021;
.. 12012/01/2019-F[0(ATT 3, BT 4 ¥ siauta wrfora srfarg=m), Rt 10 71, 2021;
.. 12012/01/2019-FIT(ATT 3, FE 4 3 S FHTora srferg=r), fiw 02 5, 2021;
.. 12012/01/2019-FIT(ATT 3, T 4 3 S T srforg=r), fi 25 9, 2021;

4 % diq e sfde),
4 % diq e sfdge),
4 % daq s sfde),
4 % daiq e sfie),
4 % dq e sfie),

4 F FAq TRIAd A=),

428



429

44254/2022/REGULATION-FSSAI
[T HI—&TE 4] T T TSI © THTLTL0 3

30. F1.H. FU-12012/8/2021-F[U-THUHTHATA (AN 3, @ 4 & qid THIAd  STTEF=AT),
feeie 31 W%, 2022;

31. FI.E. FU-12012/8/2021-F[U-THUHTHAUAE (AN 3, @ 4 & (qid THAd  STTEF=eT),
a7 07 1%, 2022; 3T

32. F1.H. FU-12012/8/2021-F[U-TFUAUAUSAE(ART 3, @ 4 F FANd THIAT  SATeE=AT),
&7 29 JATE, 2022

MINISTRY OF HEALTH AND FAMILY WELFARE
[Food Safety And Standards Authority Of India]
NOTIFICATION
New Delhi, the 13th September, 2022

F. No. QA-12012/8/2021-QA-FSSAL.- In exercise of the powers conferred by sub-section (1) of Section 43
of the Food Safety and Standards Act, 2006 (34 of 2006), the Food Safety and Standards Authority of India hereby
makes the following amendments in the notification number S.O. number 3648 (E) published in the Gazette of India,
Extraordinary, Part-11, Section 3, Sub-section (ii), dated the 6" December, 2016, namely: -

In the table,

1.In ‘D’ related to EASTERN REGION, under Jharkhand, after serial number 1, the following entries shall be
inserted in respective columns, namely: -

Sr. No. Name, Regn. Number and Address of the Laboratory Scope of accreditation
1) (2) 3)
“2.  [State Food Testing Laboratory, Namkum, Ranchi Chemical.”

Reg. No. 24/E/FSSAI/2022

Namkum, Ranchi, Jharkhand - 834010

[ADVT .-111/4/Exty./271/2022-23]
ARUN SINGHAL, Chief Executive Officer

Note: The principal notification was published in the Gazette of India, Extraordinary, Part Il, Section 3, sub-section
(i), vide S.O. number 3648 (E), dated the 6th December, 2016 and subsequently amended vide: -

1. S.O. number 567 (E), dated the 20" February, 2017;
S.0. number 1595(E), dated the 15" May, 2017;

S.0. number 1965 (E), dated the 20" June, 2017;

S.0. number 2316(E), dated the 24" July, 2017;

S.0. number 3068 (E) dated the 14™ September, 2017;
S.0. number 3279 (E) dated the 29™ September, 2017;
S.0. number 4083 (E) dated the 22" December, 2017;
S.0. number 848(E) dated the 19" February, 2018;
S.0. number 1516 (E) dated the 28" March, 2018;
S.0. number 2426(E) dated the 13" June, 2018;

. S.0. number 6207 (E) dated the 12" December, 2018;
. S.0. number 1377(E) dated the 08" March, 2019;

. S.0. number 1722 (E) dated the 08" May, 2019;
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14. S.O. number 2842 (E) dated the 06™ August, 2019;
S.0. number 3428 (E) dated the 18™ September, 2019;

15.
16.
17.
18.
19.
20.
21.
22.
23.
24.
25.
26.
27.
28.
29.
30.
31.
32.

F.
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12012/01/2019-QA (Notification under Part 111, Section 4), dated the 13™ February, 2020;

. 12012/01/2019-QA (Notification under Part 111, Section 4), dated the 23" July, 2020;
12012/01/2019-QA (Notification under Part I11, Section 4), dated the 04" December, 2020;

. 12012/01/2019-QA (Notification under Part 111, Section 4), dated the 12" January, 2021;
12012/01/2019-QA (Notification under Part 111, Section 4), dated the 10" February, 2021,

. 12012/01/2019-QA (Notification under Part 11, Section 4), dated the 10™ March, 2021;
12012/01/2019-QA (Notification under Part I11, Section 4), dated the 02" June, 2021;
12012/01/2019-QA (Notification under Part I11, Section 4), dated the 25™ June, 2021;

. QA-12012/8/2021-QA-FSSAI (Notification under Part 111, Section 4), dated the 02" September, 2021;
. QA-12012/8/2021-QA-FSSAI (Notification under Part 111, Section 4), dated the 08™ October, 2021;
. QA-12012/8/2021-QA-FSSAI (Notification under Part 111, Section 4), dated the 27" October, 2021;
. QA-12012/8/2021-QA-FSSAI (Notification under Part 111, Section 4), dated the 31% January, 2022;
. QA-12012/8/2021-QA-FSSAI (Notification under Part 111, Section 4), dated the 24™ March, 2022;

. QA-12012/8/2021-QA-FSSAI (Notification under Part 111, Section 4), dated the 29™ April, 2022;

. QA-12012/8/2021-QA-FSSAI (Notification under Part 111, Section 4), dated the 31% May, 2022;

. QA-12012/8/2021-QA-FSSAI (Notification under Part 111, Section 4), dated the 7™ July, 2022; and
. QA-12012/8/2021-QA-FSSAI (Notification under Part 111, Section 4), dated 29™ July, 2022.
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